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Export Order secured by Indian
Ceasortinm for Power Projects
from Kenya

+
*1044, SHRI B. K. DASCHOWDHURY :
SHR] V. MAYAVAN :

Will the Minister of FOREIGN TRADE
be pleased to state the salient features of the
export order which has been secured by the
Indian Consortium for Power Projects from
Tena River Development Company of
Kenya ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREICN TRADE (SHRI
A C. GEORGE): The main features of
order are :

1. The order comprises design, engineer-
ing, supply, erection and commissioning of
switchgears, control panels and ancillaries
for three electric substations at Juja Road,
Kindaruma and Kamburu in Kenya under
the Kamburu Hydroelectric Project financed
by the World Bank.

2. The value of the contract is over
Rs. 60 jakhs.

3. The completion schedule of works at
the first station is by September 1973 and
others by January 1974.

4. The contract is won against keen
competition from the established firms of
industrially advanced countres.

SHRI B. K. DASCHOWDHURY : We
find from the statement of the hon. Minis-
ter that there are two contracls, one to be
completed by September 1973 and another
by January 1974. In view of these specific
contracts I would like to know whether the
process of work has already been started and
whether they expect to finalise the contract
within the time schedule; if not, what are
the reasons therefor ?

SHRI A. C. GEORGE :1 specifically
mentioned three items of this contract work.
The work that is scheduled to be over by
September 1973 is well in hand and we are
quite confident that we will be able to keep
to the schedule. Both are on echedule.
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SHRI V. MAYAVAN : 1 would like to
know from the Minister whether it is a fact
that certain foreign countries have expressed
their concern about the quality of Indian
products and have stated that the delivery
schedules of Indian firms are not satisfactory ?
If so, what are the steps taken by the govein-
ment to improve the delivery schedule and
also quality ?

SHRI A. C. GEORGE : I am not sure
whether the hon. Member is referring to the
Indian Consortium for power projects, be-
cause our records are quite good. In fact,
in African countries themselves we have so
far four major contracts, two in Malawi, one
in Tanzania and the fourth, the coatract in
Kenya. I am happy to inform the House
that these countries which have entered into
contracts with us ate well satisfied with the
time schedule as well as the quality of our
goods.

Result of the Drive against Corruption

*1047. SHRI BHOGENDRA JHA :Will
the Minister of RAILWAYS be pleased to
state 1

(a) the concrete results of the diive agai-
nst corruption on various Railways 1n gen-
eral and on Samastipur Division of North
Eastern Railway in particular;

(b) to what extent and in what form the
co-operation of the employees has been
sought in this regard; and

(c) the steps proposed to be taken to
make the drive successful ?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI MOHD.
SHAFI QURESHI) : (a) Sir, the drive agai-
nst corruption on the Railways which conti
nues to be pursued with wigour has yielded
appreciable results A statement showing the
results is placed on the table of the Sabha.

(b) Complaints of corruption or mal-
practices and/or concrete suggestions helpful
in the drive against corruption on the rail-
ways, received from any source, are duly
looked into and appropriate action takett.
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(c) sustained efforts continue to be made
to weed out corruption by way of preventive
and punitive mcasures.

Statement
The results of the drive against corrup-
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tion can be judged by the following data in
regard to the number of cases in which
investigations were taken up and completed
by the Vigilance Organisation of the Rail-
ways during the last two years i.e., 1970-71
and 1971-72 (=

SL. No. Particulars ’____1_9_72-:1_1_ o 9 1-72 )
Gaz, Non-Gaz. Gaz. Nop-Gaz.
(i) No. of complaints dropped after
enquiry. 207 4201 297 3291
(i) No. of complaints taken up for
Departmental disciplinary action. 42 1461 51 1377
(iii) No. in which prosecution was
launched i a court of law. 1 49 3 46

The number of officers who were given
various punishments during the same period
as a result of Vigilance Investigations and
follow up action 15 as under :—

1970-71 1971-72
Gazetted 38 26
Non-gazetted 1329 1367

With a view to ehminate malpractices
etc., preventive checks are carried out m the

different aspects of Railway working. While
10,000 such checks were carried out in
1970-71, as many as 12542 preventive
checks were conducted in 1971-72.  These
have resulted in appreciable savings by alert-
ing the staff or plugging loopholes in the
prevailing procedures and practices.

In so far as North-Eastern Railway is
conceined the results of the dnve against
corruption are as indicated below :

SL No. Particulars 1970 1971
NE. Rail- OnSamasu- N.E. Rail- On Samast-
way as & pur Divie way as a pur Divie
whole sion only whole sion only
) Number of cases refenied
for Dusciplinary action by
the Vigilance Organi-
sation 474 118 384 122
(b) Number of staff punished 169 32 262 50
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Proposal for running a Fast Diesel
Train between Delhi and Mysore

*1048. SHRI C JANARDHANAN :
Will the Minister of RAILWAYS be pleased
to state :

(a) whether Government have any pro-
posal under consideration to run a fast diesel
train on the metrc-gauge between Delhi and
Mysore if necessary by strengthening the
track; and

(b) if so, when 1t will be implemented ?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI MOHD,
SHAFI QURESHI) : (a) No, Sir.

(b) Does not arise.

SHRI C. JANARDHANAN : Since the
metre gauge line is about 100 kilometres
shorter than the present B. Q. route, and
since it is better to divert the number of
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passengers from the B. G. route, will the
Government reconsider their present stand ?

SHRI MOHD. SHAFI QURESHI : The
hon. Member has asked the question of
specding up traing on the metre gauge. It
would not be possible to speed up trains on
the metre gauge as it involves loss of time
to the extent of 30 to 40 per cent. There is
no question of speeding up trains at this
stage.

SHR1 C, JANARDHANAN : If you are
going to put up a diesel engiane, how is it we
are going to lose time ?

MR. SPEAKER : Do not go into argu-
ments.

SHRI C. JANARDHANAN : [ want the
explanation from the Minister.

SHR1 MOHD SHAFI QURESHI : It is
not a question of putting up a diesel engine.
Itis a question of availability of track.
Normally it is a single line and there are lots
of crossings. That 18 where the time is lost.
It is not a question of putting up a diesel
engine because we cannot speed up these
trains.

Industries Facing Crisis in West
Bengal due to Wagon Shortage

+
*1049. SHRI SAMAR GUHA :
SHRI M § SIVASAMY :

Will the Minster of RAILWAYS be
pleased to state :

(a) whether there has been wagon short-
age 1n West Bengal due to which industnal
production in the Statc is threatened with
serious disruption; and

(b) if so, the extent, nature and causes
of wagon shortage and the steps taken by
Government in this regard ?

THE DEPUTY MINISTER IN THE
MINJSTRY OF RAILWAYS (SHR1 MOHD.
SHAFI QURESHI) : (a) Though the number
of wagons loaded for destinations in West
Bengal during the last few months had been





